




































Sandip Agarwal <mailsandipagarwal@gmail.com>

Re: O.A. No. 83 of 2025 || Service of Counter Affidavit on behalf of Respondent No. 2
Sandip Agarwal <mailsandipagarwal@gmail.com> Thu, Sep 11, 2025 at 5:55 PM
To: Satam Patnaik <satam.patnaik@gmail.com>, csori@nic.in, dm-angul@nic.in, dsmsec.or@nic.in, tah.bana-od@nic.in,
ddm.talcher@orissaminerals.gov.in, dirmms-rev@gov.in, dfoangul@gmail.com, taha.bana-od@nic.in, cgmland@idco.in

                                                                           SERVICE THROUGH E-MAIL
To, 

1.  Satam Patnaik, 
     C/O: Shri Bala Krushna Pattanaik Trust
     6th Lane, Amalapada, Angul-759122 
     Email- satam.patnaik@gmail.com

2.  State of Odisha, through Chief Secretary of Odisha,
     LokaSeva Bhavan, Bhubaneshwar – 751001.
     Email – csori@nic.in

3.  District Collector, Angul  
    At/Po/Dist- Angul, Odisha- 752001  
    Email- dm-angul@nic.in 

4. The Additional Chief Secretary Steel & Mines Department, 
     Government of Odisha, 
    Steel and Mines Department, Loka Seva Bhawan, 
    Bhubaneswar, Khordha, Odisha- 751001
    Email- dsmsec.or@nic.in 

5. Office of the Sarpanch, 
    Badakerjang Gram Panchayat, 
    P.O. Badakerjang, Dist- Angul, 
    Odisha- 759143
    Email: tah.bana-od@nic.in 

6. Deputy Director of Mines, 
    Talcher Circle, Talcher, 
    Dy. Director Mines, Hatatota, 
    Talcher- 759100
    Email- ddm.talcher@orissaminerals.gov.in

7. Director, Directorate of Minor Minerals, 
    Steel & Mines Department, Government of Odisha, 
    Email- dirmms-rev@gov.in 

8. Divisional Forest Officer, Angul 
    At/Po/Ps- Angul 
    Email- dfoangul@gmail.com 
 
9. Tahsildar, Tahsil Office, 
    Banarpal, Angul, 
    Odisha- 759128 
    Email- taha.bana-od@nic.in 

10. Chief General Manager (Land), 
     IDCO, IDCO Tower, Janpath, 
     Bhubaneswar, Odisha- 751022
     Email- cgmland@idco.in 

Re:     Before the National Green Tribunal, 
           Eastern Zone Bench, Kolkata
           O.A. No. 83 of 2025
           In the matter of:
           Satam Patnaik     ...Applicant
                 versus
            State of Odisha and Ors.       ...Respondents

Our Client: Jindal Steel and Power Ltd. (Respondent No. 2)

Sir, 

Please find attached the scanned copy of the Counter Affidavit along with all its annexures to be filed by us on behalf of
the Respondent No. 2 for your kind perusal and reference. 

Please note that this shall be treated as an effective mode of service upon you. 

Kindly acknowledge receipt of the same. 

Thanking you 
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Yours sincerely
For SANDIP AGARWAL & Co. 
Shivam Bhimsaria
Advocate 

--
SANDIP AGARWAL & COMPANY, ADVOCATES
Ground Floor, Room No.10,
10, Old Post Office Street,
Kolkata – 700 001.
West Bengal, India
PH: 033 2210 0583, 033 4005 6115
E-mail: mailsandipagarwal@gmail.com
W: www.sandipagarwalco.com
 

The information contained in this electronic communication is intended solely for the individual(s) or entity to which it is
addressed. It may contain proprietary, confidential and/or legally privileged information. Any review, retransmission,
dissemination, printing, copying or other use of, or taking any action in reliance on the contents of this information by
person(s) or entities other than the intended recipient is strictly prohibited and may be unlawful. If you have received this
communication inadvertently and/or by mistake, kindly notify us by responding to this email or telephone immediately and
requested to permanently delete/destroy all copies of the messages and attachments from your system(s). The contents
of this message do not necessarily represent the views or policies of M/s. Sandip Agarwal & Co., Advocates as because
computer viruses can be transmitted via email. M/s. Sandip Agarwal & Co.Advocates always have the sincere attempt
and endeavour to sent e-mails and attachments free from viruses, but it may not guarantee that either of them are
immune from virus. The recipient should check the emails/attachments before loading in order to screen the viruses. M/s.
Sandip Agarwal & Co.,Advocates does not accept any liability for any damages sustained as a result of viruses in that
case.
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